
RAJYA  SABHA [25 July, 2003] 

The Constitution (Amendment) Bill, 2003 

(Insertion of New Article 371J) 

SHRI K.B. KRISHNA MURTHY (Karnataka): Sir, I beg to move for 

leave to introduce a Bill further to amend the Constitution of India. 

The question was put and the motion was adopted. 

SHRI K.B. KRISHNA MURTHY: Sir, I introduce the Bill. 

The Constitution (Amendment) Bill, 2003 (To 

amend Article 202) 

SHRI K.B. KRISHNA MURTHY: Sir, I beg to move for leave to 

introduce a Bill further to amend the Constitution of India. 

The question was put and the motion wad adopted. 

SHRI K.B. KRISHNA MURTHY: Sir, I introduce the Bill. 

THE VICE-CHAIRMAN (DR. A.K. PATEL): Dr. T Subbarami Reddy -not 

present. 

Now, we will take up further discussion on the Constitution 

(Amendment) Bill, 1999. Shri Mool Chand Meena. 

The Constitution (Amendment) Bill, 1999 (Inertion 

of New Article 21 A)-contd. 
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